In the matter of:

BEFORE THE PRINCIPAL BENCH, NATIONAL
GREEN TRIBUNAL, NEW DELHI

ORIGINAL APPLICATION NO.666 OF 2024

Sh. Om Prakash & Ors. ... Applicant
Versus
State of Himachal Pradesh & others ...Respondents
INDEX
Sr. No. Particulars Pages
1. ADDITIONAL DOCUMENTS PLACED ON
BEHLAF OF APPLICANT SH.OM PRAKASG & 1' 18

ORS.

New Delhi

DATED: 10.09.2024

‘\st\v'jL i1

(VISHAL MAHAJAN)

Advocate
Counsel for the Applicants
B-41, Jangpura Extension
New Delhi-110014
M- 9811101763
Email-vmlawyers@gmail.com
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